FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
MADESH HUMAN RESOURCES PRIVATE LIMITED

OPERATING IN MANPOWER SUPPLY INDUSTRY AT CHENNAI, TAMIL NADU
((Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016))

RELEVANT PARTICULARS

Name of the corporate debtor along
with PAN/CIN LLP

MADESH HUMAN RESOURCES PRIVATE LIMITED
(CIN: U74999TN2012PTC087585)
(PAN: AAICM3218M)

Address of the Registered Office

Flat no. 12, 3rd Street, Hudco Nagar,
Kattupakkam, Chennai, Tamil Nadu, India, 600056.

URL of website

N.A.

Details of place where majority of fixed
assets are located

No Tangible assets as confirmed by the
Suspended Board of Directors

Installed capacity of main products/
services

N.A.

Quantity and value of main products/
services sold in last financial year

Total Revenue

FY 21-22 - Rs 2041.58 Lakh

(Latest data not provided by Suspended Board
of Directors)

Number of employees/ workmen

0 as on Insolvency Commencement Date

Further details including last available
financial statements (with schedules)
of two years, lists of creditors, relevant
dates for subsequent events of the
process are available at

Can be obtained by sending an Email to B Akhila
at cirp.madesh@gmail.com or through Speed
Post/Courier addressed to Ms. B Akhila at

1st Floor, No 80, 5th Cross, 2nd A Main,
Subashnagar, T.C. Palya Main Road, Bhatarahalli,
Bangalore, Karnataka-560049

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at:

Can be obtained by sending an Email to B Akhila
at cirp.madesh@gmail.com or through Speed
Post/Courier addressed to Ms. B Akhila at 1st
Floor, No 80, 5th Cross, 2nd A Main,
Subashnagar, T.C. Palya Main Road, Bhatarahalli,
Bangalore, Karnataka-560049

10.| Last date for receipt of expression of 31-07-2026
interest

11.| Date of issue of provisional list of 10-08-2026
prospective resolution applicants

12.] Last date for submission of objections 15-08-2026
to provisional list

13.| Date of issue of final list of prospective 25-08-2026
resolution applicants

14.| Date of issue of information 30-08-2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15.| Last date for submission of resolution 29-09-2026

plans

16. | Process email id to submit Expression
of Interest

cirp.madesh@gmail.com

17.| Details of the corporate debtor's
registration status as MSME.

Details Not provided by Suspended Board of
Directors

-sd-

B Akhila

Resolution Professional

Madesh Human Resources Private Limited

Regn No: IBBI/IPA-002/IP-N01259/2023-2024/14315

Address: 1st Floor, No 80, 5th Cross, 2nd A Main, Subashnagar,

T.C. Palya Main Road,Bhatarahalli, Bangalore, Karnataka - 560049
AFA:AA2/14315/02/311226/204058
Valid Upto 31-12-2026

Date: 24.07.2026
Place: Bangalore
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- td  WONDER HOME FINANCE LTD.

WONIER  WONDER Corp. Office: 620, 6th Floor, North Block, World Trade Park,
e T Prre A Malviya Nagar, JLN Road, Jaipur- 302017, TEL: 0141 - 4750000

s Kl Perwsid Bhens

Demand Notice Under Section 13(2) of Securitisation Act of 2002

&% the Loan Accounl Became NPA theralfore the Aulharised Officer (AD) Under saction 13 (2) of Sacuritization And

Date and Amount of Demand
Matice Under Sec. 13(2)

Mame of the Borrower! Co-Borrower |

Mortgagor f Guarantor | Loan Alc Mo,

20-07-2026 Rs. 9,35 3820
Rupeses Mina Lakh Tharly Five

{Loan AT Mo} LNIT13IHEZS-26036T12,
sh. R Sekar 5/0 Late S5h Rajamanickam
[Applicant & Morigagor), Sml Suguna 5

[Co-Applicant), Two AsOn 13-07-2026

Raconstruction of Financial Assats And Enforcement of Sacurily Inferest Act 2002 had issued 60 day damand notice to the
boerower a5 givan in the lable. According to tha Notice if the Borrower doas nolb deposit tha amaount within 60 days, the
amount will be recovered from Auction of the security as given balow. &5 the demand Notice sand to the borrower/guarantor
has not been sarvad, copy of damand nobce has also bean affixed on the secured assalts as givan below. Therslora you the
borrower is nformed to deposit the loan amount atang with future inlarest and recovery expansea within 60 days, olhanvise
under the pravising of secltion 13(4 ) and 14 of the said Act, the AD s frea Lo taka possession of tha Sacurnty as givan below.

Al That Part And Parcel OFf The Property Of Sh. R.
Sekar 5/0 Late Sh. Rajamanickam S#uated At 5
Thousand Thraa Hundred Eigity | Mo, 27510, Door Mo 732, Meikuppal South Villags,
Lalkuedi Taluk & SroAriyalur Rd, Trichy District,
Tarmilnadu- 621111 Admeasuring Abowt 2411,14
Sq. F1 Admeasuring Aboul 2411.14 5g. Feal

Description of
Morigaged Property

=

Diate: 23.07.2028 Place: Trichy, Tamil Madu

Suthorised Officer Wonder Homa Finance Lid,

Asset Reconstruction Company (India) Ltd.
m H | REGISTERED OFFICE: The Ruby, 10th Floor, 29 Senapati Bapat Marg, Dadar (W)
F rC| Mumbai- 400028. Tel: 022-66581300 www.arcil.co.in

P % CIN-U65999MH2002PLC134884. Website: www.arcil.co.in

DEMAND NOTICE

Whereas the Authorized Officer of Asset Reconstruction Company (India) Limited here-
inafter referred to as “Arcil” is a Securitisation and Reconstruction company incorporated
under the companies Act, 1956 and registered with the Reserve Bank of India under sec-
tion 3 of Securitisation and Reconstruction of Financial assets and Enforcement of security
Interest Act, 2002 (hereinafter referred to as “the Act”) and whereas the Borrower/Co- Bor-
rower as Mentioned of the below chart obtained loans from Vistaar Financial Services
Private Limited, and whereas Arcil has acquired the financial assets relating to the loan
accounts mentioned to the below chart and whereas Arcil, being the secured creditor un-
der the Act and in exercise of powers conferred under section 13(2) of the said Act read
with Rule 2 of the security interest (Enforcement) Rules 2002, issued demand notice call-
ing upon the Borrower/ Co-Borrowers as to repay the amount mentioned in the notices
with further interest thereon within 60 days from the date of notice, but the notices could
not be served upon some of them for various reasons.

Account No. Name of the Borrowers and Total Loan Demand
Co-Borrowers Outstanding (in | Notice Date
INR) /as on
0153SBMLO | Dharmaraja M Rs.1014221.39/- | 11/07/2026
2296 12/05/2026

Description Of Secured Assets: (1) All That Piece And Parcel Of Vacant Land Owned By
Dharmaraja M, Bearing Door No. 06 And Survey No. 937/3, Situated In Ayan Kollankon-
dan Village, Krishnapuram Panchayat, 6th Ward, Rajapalayam Taluk, District Virudhuna-
gar, State Not Stated, Admeasuring 1.818 Cents (793 Sq. Ft. / 73.671 Sq. Metres), With
Measurements Of 30.50 Feet East-west On Both Sides, 26.25 Feet South-north On The
Upper Side, And 25.75 Feet South-north On The Lower Side, Registered In The Virud-
hunagar Registration District, Rajapaalayam Sub Registration District. North: Vacant
Land Belonging To Krishnapuram Panchayat South: East-west Private Pathway 5 Feet
Wide, Belonging To This Property And To Mr. Ma. Marimuthu, The 3rd Person Among Us
East: Vacant Land Being Conveyed By 1st And 2nd Persons Among Us To 3rd Person
Marimuthu On This Date West: Vacant Land Belonging To K. Kamaraj (2) All That Piece
And Parcel Of Vacant Land Bearing Survey No. 937/3, Situated In Ayan Kollankondan
Village, Krishnapuram Panchayat, 6th Ward, Rajapalayam Taluk, District Virudhunagar -
Measuring An Extent Of 0.708 Cents (308.75 Sq. Ft. /28.683 Sg. Metres), With Mea-
surements Of East-west On Both Sides 5 Feet And South-north On Both Sides 61.75 Feet,
Including Undivided Half Share In The Total Property, Registered In Virudhunagar Reg-
istration District, Rajapaalayam Sub Registration District. North: Vacant Land Of Item 01
Herein South: Vacant Land Of R. Radhakrishnan, Teacher East: Panchayat South-north
Canal West: Vacant Land Of K. Kamaraj

South East Central Railway

OPEN E-TENDER NOTICE

E-Tender Motice No.: TRS-BlA-
26=27-Air CP-14 Mame of work:
Compeahensive  Annual  Maintenanos
Contract (CAMC) of 4 nos, kifoskar
make electric driven rofary acrew typs
air compressars for 2 years at Electric
Loco Shed, Bhilal. Cost of the work:
Rs. 387443700 (Ruepees  Thirly
Mine Lakh Seventeen Thousand Four
Hundred Forty Three and Sseventy
Faisa only) Bid Sscurityw'Earnest
Money Deposit: Rs 78,400 /- (Rupses
Seventy Eighl Thousand Fowr Hurdred
anty}, Gomplefion period af the work:
24 (Twenty Four ) months from the dale
of commencement of work. Date &
Time for closing of tender: 11:30 hrs
an 10.08.2026. Website particulars,
and details of ander can be sean at:
hitp=twww.ireps.gov.in

Sr. Divisional Electrical Engineer

{TRS )/ SECR/ Bhilai
PRATRS{BIANDIGO 42

| | Sowth East central Raitway | 7| @secral

Farm INC-26

[Pursuant to Rule 30 of the Companies
{incorporation) Rules, 2014]
Advertisement 10 be published in the
rnwspaper fof change of Registensd CElica
oif the Company fromone State to anather
Before the Central Govemmeant {Regional
Director, Southern Region, Chennai)
In the matter of sub-sacton (4)of Sectian
13 of Companies Act, 2013 and clause (a}
of sub-rule (5 of rule 300al the Companias
{incorporation) Rules, 2014

AND

in tha matier of Centurions Housing &
Constructions Private Limited (TN
U700 TM2000PTCD45244 ) having s
Registarad Office at Mo 33 and 35 (Plot
fo 23 & 24], South Beach Avenue MRC
Magar, Raja Annamalai Puram, Chennai
BO002E, Tarmil Madu, India

. Petltioner
Mokice (5 hereby ghven o the General Pubilic
that the Company proposes to make an
application 1o the Ceniral Governimian
under Section 13 of the Companies Act. 2013
seaking confirmation of alteration of he
BMemarandum of Association of the
Company in tems of the Special Resodstion
passed at the Extracrdinary General
Meeting held on Saturday, Jurs 20, 205610
enable the Company to change its
Registered office from the “State of Tamil
Madu” within the jurisdiction of the Regis-
frar of Companiss, Chennai bo the "Slales of
Farnataka® within the junsdiction of the
Reqgiztrar of Companies. Bangalore
Any person whoss imlorest is ikaly 1o ba
affected by the propoeed change of the
Registarad OHfice of the Company may
deliver either an the MCA-21 portal
{www.mcoca.gov.iny by filimg investor
cormplaint form or causes 1o ba dedivarad ar
sand by Registered post af histher
chjectons suppored by an affidavit siating
the nature of isfher interest and grounds of
ocppoaition io the Regicnal Director, Southemn
Regian al the addrass, b Floor, Shastr
Bhawan 26 Haddows Road Chennal -
E00006, Tamil MNadu, within fouriesn days
friom the dale of pubdication of thas notice
with a copy to the applicant Company a1 it
Regstersed Ofice 3t the addrass mentoned
=1 [e

Registered Office: No.33 and 35 (Plot
Mo 2.3 & 24), South Beach Avanue MRC
Magar, Raja Annamakal Puram, Chennal
00028, Tamil Madu, ndia

For and on behalf of the Applicant
Conturions Housing & Constructions
Date :23/07/2026  Private Limited

Place: Bangaluru Sdl-
Miraj Kumar Gautam

Director (DIN: 0TBEES03)

PUBLIC NOTICE
Mobice s hereby given that the following Share Cerificates for 166 Equity shares of FV
Rs. & (Rupees Five only) each with Folio No. 101296 of TVS Holdings Limited, having
15 registared office 21 Chaitanya, No. 12, Khader Nawaz Khan Road, Nungambakkam,
Chennal, Tamil Nadu, 600034. ragistarad in the name of IRFAAN SAYEDI NAHEED
SAYED/ AYESHA SAYED have been lost. | NAHEED SAMIUDDIN SAYED has applied
{0 the company for issue duplicate cerificale. Any person who has any claim n respect
aof the sad shares cerlificate should lodge such claim with the company within 15 days of

SOUTH EAST CENTRAL RAILWAY

E- TENDER NOTICE

E-Tender Notice NoJTRS-BIA-Z 6-2 T-Slings- 16

Mame of work: Inspection, Testing &
Cerification of EOT Crane, differant
kind of Slings, Chalns, 'D' Shackles,
Lifting Tackles, etc available at Electrc

Address: 13072, Usoor Road, Bengalury
-SE0042

FORM G

INVITATION FOR EXPRESSION OF INTEREST FDR
MADESH HUMAN RESOURCES PRIVATE LIMITED
(FERATING I MANPOWER SUPPLY INDUSTRY AT CHENMAI, TAMIL HADLU
{(Under sub-regulation {1} of reguiation 364 of the inaolvency and Bankrupicy Board of india
(Irsalvency Resofution Process for Corporate Persans) Regelations, 2018))

0153SBMLO | Ebanesar K Rs.1195811.32/-
2554 Sakunthala E 12/05/2026

14/07/2026

Description Of Secured Assets: All That Piece And Parcel Of Property Owned By
Sakunthala E, Admeasuring 1198.34 Sq. Ft., Bearing D No. 0/45/1, Old No. 52, New No.
205, Situated At Kuruvikulam, Sathirappatti, Kalugumalai, Taluk Sankarankovil, District
Virudhunagar, State Tamil Nadu - 627719. North: CSI School Property South: Simson,
Gnanadurai Property East: South North Street West: Amalraj Property

0153SBMLO | Eswaran Sellaiya | Rs.1410210.45/-
2570 Packialakshmi E 12/05/2026

06/07/2026

Description Of Secured Assets: All that piece and parcel of a house/plot property owned
by E. Packiyalakshmi, comprising a plot land of 77.5 sq. metres (01.91 cents) including
a 20 sg. m house, measuring East-West on the North side 3.9 metres, East-West on
the South side 5.2 metres, South-North on the West side 17 metres, and South-North
on the East side 17 metres, bearing T.S. No. 21/1, R.S. No. 319/34 & 35, Door No.
196, Assessment No. 127/4318, New Assessment No. 127/003/01151, situated at Keela
Avarampatti Bharathiyar Street, Rajapalayam Village, Rajapalayam Town, T.S. Ward B,
Block No. 17, Rajapalayam Taluk, District Virudhunagar, State Tamil Nadu - 626117 North:
Municipal East-West Street South: N.A.P. Krishnamoorthy Raja Compound Wall East:
Kandasamy Kumarar Mr. Kaliyaraj’'s house West: Ayyanar Kumarar Pathinettampadiyan’s
house and common wall

0153SBMLO | Muthu K Rs.1374317.85/-
2668 Vijayarani G 12/05/2026

06/07/2026

Description Of Secured Assets: All that piece and parcel of the property bearing Door
No. New No.1900/37, situated at Kansapuram Vathirairuppu, Rajapalayam Taluk, District
Rajapalayam, State TN - 626133, held by MUTHU K. North: Avudaiyachi Property South:
Muthu Property East: Muthu Passage West: Common Lane

0154SBMLO | P Vellaichamy Rs.2033639.89/-
1142 Periyasamy Palanisamy 12/05/2026
Bhavani Periyasami

11/07/2026

Er— . RELEVANTPARTCULARS = = = .
1. | Mame of the cosporate debdor song | MADESH HUMAN RESOURCES PRIVATE LIMITED
with PAMNCIN LLP (CIN: Ur$398THaI 2PTCOETSES)
(PAN: AAICM3Z21EM)
| Flarno. 12, &nd Strest, Hutco Magar,
| | Kaftupaidarn, Ghemnai, Tamd Nadu, India, BI005E,
. | URL of wehsits. | NA.
Cetalls of (ace asarg majority of lixed Moo Tanieble assets a5 confermed by ha
| assats are lcated | Suspented Board of Diracioes
5. | Installed capacity of mamn praducts! A
L P R
Cluandity ard vakue of main producs’
servicas sold in kst inancial year

2. | hddress of the Begistersd Oifice

| Tatal Revenus
F¥ 21-22 - A= 2041 58 Lakh
i Lakest chata nob proneed Dy Suspenced Board
| ofDrectars)
| 0 s on Insolvency Commencement Diate
Lan be abbanad by semding an Emall to B dkhis
at crp.madeshidgrmail.com or through Spead
PostCouriar addressed to Ms. B Akhila at
151 Floar, Mo &0, 5ih Cross, 2rd & Main,
Subashragar, T.C. Palya Main Aasd, Bhalarahalli,
| Bangabore; Karmaiaka-S60048 B
Gan be obtaned by sending an Email ta B Akhita
al cap.madeshiBgmail.com or through Spesd
PestToariar addressed to Ms. B Akhila at 15t
Floor, fa 80, 5th Gross, 2nd A Man,
Subashrasgar, T.C. Palya Main Rosd, Bhataralaili,
| Bangakre, Kamataka-560049
E1-07-2026

| Mumber of emplioyees) workmen
Fisnther detalls incuding st svasabke
financial statements (with schedulesh

| ot e wears, Ests of creditars, relevant

| cixfes for sunseqent svents of he
process aro available ab

| Edgibility for resolution appecants
under sacdion Z3(21(0) of the Code is
available at:

Lzsd cizie for receipt o saprassicn of
___|infarasl
;| Date of issye of provisaonal Rist of
___| prospectne resolution appicants
.| Last date far submission of ohjoclions
ta provisionas list
3. | Date of issue of final 151 ol prospective
__| resolulicn applicants
.| Date of isse2 of information
memcrEndum, eyaluatan matriz and
| recruest for resolutian plans 1o
prospectae resalutian applcants
5. | Last date for submission of resoiution
| pans ; Lot
.| Process emal id bo suhmit Expression
| ol Interest proimas avys
.| Dails pd the corpoeate deblor’s
regstration status a5 MGME,

| 10-0&-2026
| 15-08-2026
| S-8-7026

H-E-2008

T

| Detaitz Not provited by Suspended Board of
[irectars

Description Of Secured Assets: All That Piece And Parcel Of A House Bearing Old
Door No. 1a, New Door No. 3, Survey Number 351, Situated At S.p.s. Periasamy Nadar
Street, Muthuramanpatti Village, Virudhunagar Taluk, District Virudhunagar, Measuring
An Extent Of 721 7/8 Sq.ft., With Measurements As Follows: East To West On The North
Side 26.25 Feet, East To West On The South Side 26.25 Feet, South To North On The
East Side 27.5 Feet, And South To North On The West Side 27.5 Feet, Comprised Within
Ward No. 17, Registered Under The Sub-registration District Of Virudhunagar Joint I. 626
001 North: T.s. No.351 Chandrammal Property, Common Wall South: T.s. No.354 S.p.s
Periasamy Nadar Street East: T.s. No.350 Chandra Property, Common Wall West: T.s.
No.352 Muthaiya Nadar Property, Common Wall

-gf-

B Akkika

Aesofution Professionsl

Madesh Human Aespurces Private Limiled

Regn No; IBEI/PA-0021P-HO1259/2023- 202414315

Mddress: 131 Floor, Mo &0, 8ih Cross, 2nd A Main, Subashragar,
T.G. Palya Main Road, Bhatarzhalli, Bangalore, Karmsataka - 560049

Crate: 24.07 2026 AR A2 431502311226/ 204058

Place: Bangalane Valid Ut 31-12-2026

0154SBMLO | Paramasivam Arumugam Rs.988742.44/-

11/07/2026
1154 Dhanalakshmi Paramasivam 12/05/2026

Description Of Secured Assets: All That Piece And Parcel Of Property Situated At
Mallanginar Road, Rosalpatti Village, Rosalpatti Panchayat, Virudhunagar Taluk, District
Virudhunagar, State Tamil Nadu - 626001, Owned By Paramasivam Arumugam, Bear-
ing Survey No. 4/1, Punjai Survey No. 4/1, Patta No. 121, Plot No. 03, Admeasuring
713.53 Sq. Ft., With Measurements As Follows: East To West On The Northern Side
22.125 Feet, East To West On The Southern Side 22.125 Feet, North To South On The
Eastern Side 31.50 Feet, And North To South On The Western Side 33 Feet, With 8 Feet
For Road On The Southern Side, Situated Within The Virudhunagar Registration District,
Virudhunagar Joint | Sub-registration District, In Rosalpatti Survey Ward, Virudhunagar
Taluk. North: Survey No.3/1 Property South: Passage East: Veyilumuthu Property West:
R. Mariyappan Property

0154SBMLO | M Ramalakshmi Rs.500153.18/-
1387 12/05/2026

Description Of Secured Assets: (1) All That Piece And Parcel Of A House And Plot
owned by Mahalingam B. Bearing Survey Number 16/2a, Plot No. 50, House No. 1/4190,
Situated At Rosalpatti Village, Taluk Virudhunagar, District Virudhunagar, State Tamil
Nadu-626001, Admeasuring 357 Sq.ft., With Measurements Of 21 Ft East To West On
Both Sides And 17 Ft South To North On Both Sides, Registered Under Sub-registration
District: Virudhunagar Joint I. North: Ramar, Mani Property South: Road East: Manikan-
dan, Mahalingam, Saravanan Property West: Plot No. 51 (2) All That Piece And Parcel
owned by Mahalingam B. Of An Undivided Share Of Common Passage (1/3 Undivided
Share Of Common Passage) Situated At Rosalpatti Village, Taluk/tehsil Virudhunagar,
District Virudhunagar, State Tamil Nadu-626001, Bearing Survey Number 16/2a, Plot No.
50, Admeasuring 204 Sq.ft. In Total (being 1/3 Undivided Share), With Measurements Of
4 Ft East To West On Both Sides And 51 Ft South To North On Both Sides, Registered
Under Sub-registration District Virudhunagar Joint I. North: Ramar, Mani Property South:
Road East: Manikandan, Mahalingam, Saravanan Property West: Plot No. 51

11/07/2026

@ OVKARA Omkara Assets Reconstruction Private Limited

Corporate Office; Hohinoor Squana, 4THh Floor, WG Kelkar Mar, R G. Gadkari Chowk
Dadar Wesl, Mumbal — 400028,

[Appendix - IV-A] [See proviso to rule 8 [6) and rule 3 (1)]
SALE NOTICE FOR SALE OF IMMOVABLE

E-Auction Sale Motice for Sale of kmmovable Assets under the Securitisation and
Reconsiruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
with provizo to Rubs B [5) and Rule 31} of the Security inferest [Enforcement) Rules, 2002

haotice is hereby given tothe public in generaland i paticutar tothe Borrower and Guasantor {s)
that the below Sescribad immovabla properies mordgagedichanged 1o the Secured Craditors the
physical possession of which has bean takan by the Autharised Cificer (A0 of Stressed Assats
Siebilization Fund (SASF). Further, SASF vide Assignment Agreement dafed 31-08-2024 has
assignad the debt of Adept Green Agro industies Limied (previously known as Ws: Collx
Baeverages Limded) (Borrawer) 1o Omkara Aszats Reconstruchan Pyl L [DARPL) (achng In ks
capacity as frustee of Omkara PS 132024-35 Trost) (QARPL) QARPL & & Company
inoorporated under the Companies Act, 1955 and registerad with Reserve Bank of India as an
Azl Reconsiruction Company and hawing ils registered office at 9, MLUP Magar, 15t Stieet, Kangu
Magar Extn, Tirupur—B41607 and Comporate Ofice al Kahinoor Square, 47th Flioor, MC. Kelkar Marm
R.(x. (Gackan Chowk, Dadar (Wast), Mumbai - 400028, Pursuant fo the Assignment Agraement,
CARPL has acquired enfire cutztarding debis along with the underlying securities against above said
Barower from SASF andizandted to recover the dues and enforos he securtbes.

Thie Sacured Azsets will be sold by OARPL on bihalf of all the landars i sxercise of rights and
powars Lnder the provisions of sections 132} and [4) of SARFAES| Act, on A5 s whareis”, *Asis
whai is", "Whatever there is™ and "Withowd recourse Basis™ along with all the knowneand unknow
encumbrances on 12-08-2026 at 11.00 am io 1.00 pm for recovery of amounts dues of SASF (now
DARPLY Rs. 84,69 92, 104/« (Rupees Elghty-esighl crone sixly-ning lakh ninaty thousand one
hundred four only} as on 30-08-2006 plus infsras! thersan and duss of other secuad lender viz
Edelweiss Assels Reconstruciion Company Lid., and UTI Assats Management Comgany P
Lid. from Adept Green Agro Indusiries Limised (prevasusly known s M's. Colix Beverages
Lirnsteed) (Barrower) and Sha. Binesh Dalmia (Personal Guaranbar), Mis Ganagati Combines Lid
{InLign|-and M's Gangali Commerge Lid, {In Lign} {Corporate Guaranions)

The Reserve Price and the aamast morsy daposit fas been mentionad below i respactive
column. The description of Bomawers and mortgagors with descriplion of the immavable property
glong with known encumbrances (if anyy are a5 mentioned a5 under;

Property Description (Detals of Land & Details of Bulkding):

Details of Assets : Factory Land iocated at No. C-18, SIPCOT Indusinal Complex, village
Kudikadu, Cuddalore Talika, Cuddaiare Distngt, Temilrady admeasuning 20,53 acres beanng Survey
Moe. S5part, Bdpart, S6part, 3424 parl, 6 and BSpart as per Lease Dead daled Aprl 12,1595 enlerad
between SIPCOT sndthe company. Detais of Building - Fackony Buldngs constructed,

MOTE: NHAI has acquired 1.27 acres of land, Therefore now, the said land & of 19.32 acres

0154SBMLO |Vignesh M Rs.996460.51/- | 11/07/2026 Marigagor Area | Inspection | Reserve EMD  |Bid Increment

1549 12/05/2026 — = Date & Time | Price (Rs.) (Rs.) |Amount (Rs.)
— - _ . Adapl Green Agra 19.32] 07-0B-2026 Rs. Rs. Rs,

Description Of Secured Assets: (1) All That Piece And Parcel Of A House Bearing industries Limited  facees [12 pm 101 pm| 9,20,00,000- | 92,00,000 | 10,00,000/-

House No. 6/775, Situated On Plot No. 8 Part, Survey No. Old No. 54/1, New No.
54/1A1, 54/1A9, Admeasuring 587.375 Sa.ft., Located At Chinnamooppanpatti Village,
District Virudhunagar, State Tamil Nadu-626001, Registered Under Sub-registration Dis-
trict: Virudhunagar Joint li. North: Schedule 2 Property South: Subramaniam, Selvi Prop-
erty (plot No. 7) East: Common Passage West: Karupasamy Property, Common Wall (2)
All That Piece And Parcel Of The Property Bearing Plot No. 8 Part, Survey No. Old No.
54/1, New No. 54/1a1 And 54/1a9, Situated At Chinnamooppanpatti Village, District Virud-
hunagar, State Tamil Nadu-626001, Admeasuring 1/3 Uds In 250.5/8 Sq.ft., Registered
Under Sub-registration District: Virudhunagar Joint li. North: Ponnuthai Property (plot
No.9) South: Vignesh, Karupasamy, Marikani Property East: Common Passage West:
Sangaiya, Sudarraj Property

0165SBMLO | P. Mariselvam Rs.1018626.01/- | 11/07/2026
1450 M. Surya Deepa 12/05/2026

Description Of Secured Assets: All That Piece And Parcel Of Land, Rcc Building, And
Madras Terraced Building Owned By Mariselvam P, Bearing Natham Survey No. 160/1a,
Natham Resurvey No. 160/10, And Door No. 3/17a, Situated At Anaikuttam Village, Taluk
Thiruthangal, District Virudhunagar, State Tamil Nadu - 626130, Admeasuring 1485 Sq.
Feet (137.96 Sq.m) With Measurements Of 33 Feet On The North Side, 33 Feet On The
South Side, 45 Feet On The West Side, And 45 Feet On The East Side, Forming Part
Of Panchayat Board Anaikuttam, Panchayat Union Sivakasi, And Registered Within The
Registration Sub-district Of Thiruthangal. North: Pandi House South: East West Street.
East: Solaimuthu House. West: Murugasan House

SD/-, Authorised Officer
Asset Reconstruction Company (India) Limited
( Trustee of Arcil - Trust -2026 - 033)

Place: Virudhunagar, Tamil Nadu
Date:- 24-07-2026

Date-of E- Auction & Time : 12-08-2028 from 11 am{o 1 pm
Last date and fime for submission of bid Document and Proof of EMD: 11-08-2026 by 5:00 pm
Enown Liabilities ; The S3PCOT dues owards manlensnce feel elecinciby’ waler charges elc.,
lill Cecamber 5, 2024 sgqregates to Rs. 53,59 983 /-
*Please nole that, since i is a leasahold land, there will ba applicability of GET at the bme of
transier ofthe lease
For dolailed tarms and condtions of the s please nafar bo B lirk providad in secuenad crasioe
wabsite La. hitpliomkarpan.com/aucon.php, Bidder may afsa vislt the websils
hbpafww bankeauciion.oom or contact service provider Mis, G Indiz P, Lid, Tel. Helplne:
+91-T291581124/25/28, Helpline E-mail ID: supponi@bankeauctions.com. Mr. Bhavik Pandya,
Mehile | BIGEEI20AT E mal - maharashira@ciindia.com, and for any property related query
contact the Authenised Officer, Vishal Bodha, Mobile: +81 BOB2488%07, E-mail;
vishal hedha@omkaraarc com of conlacl Karlikey Vyas, Mobile: TI00201128, Email
karikay vyasiliomKkaraar com

STATUTORY NOTICE FOR SALE UNDER RLULE B[} AND RULE (1], OF SECURITY

INTEREST [ENFORCEMENT) RULES 2002,

This natice s also a mandatory Molice of nof kess than 15 {Fifteen) days to the Borowerfs) of ths
above Inan acooumt undar ruke BE) and rule 801) of Becurily Interest (Enforcement) Rule, 2002
and provisions of The Securilizabon & Reconstructon of Financial Assets and Enforcement of
Security Interest Act, 2002, informang ihem about holding of auclion/sale throegh e-auction on the
above raferred date and time with the advice b redeem e azsels il 5o desired by them, by paying
fhe aulstanding dues &s menfioned haren abowe along with interest, cost & expensas as per ihe
provisiona of 13 (3] of SARFPAES! Act 200 In case of defaultin peyment, the property shall 5 the
discreton of the Awthonzed OfficerSecured Creditor be soid through any of the modes as
prescribed ender Rule & {5) of Security Interest (Enforcement) Rube, 2002, iy

Vishal Bodha - Chief Manager
rized Officer

Date : 23-07-2026

Loco shed Bhital for 3 years

Cost of the work: Rs. 6,594,371/
{(Rupees Six Lakh Ninety Four
Thousand Three Hundred Saventy One
Only)

Bid Security! Earnest Money
Deposit: Rs., 13,900/- (Rupees
Thirteen Thousand MNine Hundred only).
Completion period of the work: 36
months (Thirty Six) from the date of
issue of Letter of Acceplance.

Date & Time for closing of tender:
11:30 hr= on 17.08.2026.

Website particulars, and details of
tender can be seen at:- hitp://
WWw.ireps.gov.in.

the publication of this nofice.
Mame of the Company | Folo Mo, | Mo, and Face Value|Ceortificate No|  Distinctive Nos,
of sacuribes hald From - To

168 Shares of Face| 1135 Bra22 TO BROAT
‘alue R

TV3 HOLDING LIMITED] 0K01296

Date: 24-07-2026, Placa | Chennai MAHEED SAMIUDDIN SAYED

1 TAMILNADU STATE TRANSPORT CORPORATION [MDU] LTD

Bye Pass Road, Madurai-625016, Phone: 0452 — 2380112
E-TENDER NOTICE

E —Tenders are invited from qualified firms through e procurement portal http://tntenders.gov.in for the following items as
detailed below:

LAST DATE
Ts . TENDER FORMS & TIME FOR TECHNICAL BID Sr. Divl. Elec. Engg. f]’REJ
NO DESCRIPTION EMD in Rs DOWLODING UPLODING OPENING DATE BEBIALANTST 5 EEH‘EIIH'H}‘."EHHHF
PERIOD FROM TENDERS & TIME PRIRTRS(BIAL AT

Supply of Meals at Branches of 25,07 2026 1o Lf, Souwth East Camtral Rallway | = jEeecrall

01 Madurai region Rs.5000/- 24 Oé 2026 24.08.2026, 25.08.2026,
" |Supply of Meals at Branches of (Per Branch) Oé 06 PM ’ 03.00 PM 03.00 PM
Viruthunagar region )

The entire process of tender shall done by the portal http://tntenders.gov.in

Modification(if any) in tender terms & conditions and the critical dates will be uploaded only in the website. For further details,
the bidders are requested to go through the above website periodically.

Belated tenders will be summarily rejected. The management reserves the right to reject any one or all tenders without any
reason thereof.

DIPR /2355 / Tender / 2026 MANAGING DIRECTOR

PUBLIC ANNOUNCEMENT

THIS 15 A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN
INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY,
QUTSIDE INDIA. INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE SME PLATFORM OF THE STOCK EXCHANGES IN COMPLIANCE WITH CHAPTER IX OF
THE SECURITIES AND EXCHANGE BOARD OF INDIA {ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (“SEBI ICDR

REGULATIONS™).
| (]S [s]

(FReang soan e LN Looe
o e e DERE i’ Dl

WISCON
s: Abiiged Frosnecius)

WISCON INDUSTRIES LIMITED

Our Company was incorporated on September 16, 2022 as "Wiscon Industries Limited”, a public imited company under the Companies Act, 2013 pursuant
to a cerfificate of incorporation dated September 16, 2022 issued by Registrar of Companies, Central Registration Centre. Subsequently the Objects of
our company wer changed vide Board Resolutions dated May 08, 2026 and Special Resolution passed by Shareholders at the Extra Ordinary General
Meeting of our company held on May 18, 2026. The fresh Certificate of Registrafion of the Special Resolufion Confirming Alteration of Object Clause
was issued pursuant 10 special Resolution together with the copy of the Memorandum of Association as altered has this day been regisiered on June 3,
2026 by Registrar of Companies, Delhi. Subsequently corporate identification number of our Company was changed from U32109DL2022PLC404671
to U46522DL2022PLC404671. For further details on Incorporation and Registered Office of our Company. see “History and Certain Corporate Mafters™
beginning on page 217 of the Draft Red Herring Prospectus.

Registered Office: C-64, DDA Shed, Okhla Ind Area PH 1, South Dethi, New Delhi, Defhi -110020, India.
Tel: + 91 9315848377 | Contact Person: Ms. Surbhi Arora, Company Secretary and Compliance Officer
E-mail; investorrelations@wiscon.in | Wehbsite: hitps://wiscon.in/ | Corporate ldentity Number: U4652200L2022PLC404671

THE PROMOTER OF OUR COMPANY IS MR. SIDHANT DALMIA

INITIAL PUBLIC OFFER OF UPTO 53,92,200 EQUITY SHARES OF FACE VALUE OF #10/- EACH (THE "EQUITY SHARES™) OF WISCON INDUSTRIES
LIMITED (“OUR COMPANY" OR “WISCON" OR “THE ISSUER™) AT AN OFFER PRICE OF 2 [®] PER EQUITY SHARE FOR CASH, AGGREGATING UP TO
7 [®] LAKHS COMPRISING OF FRESH ISSUE OF UP TO 43,14,000 EQUITY SHARES AGGREGATING TO 7 [®] LAKHS (“FRESH OFFER™) AND AN OFFER
FOR SALE OF UP TO 10,78,200 EQUITY SHARES BY MR. SIDHANT DALMIA (“SELLING SHAREHOLDER") AGGREGATING TO ¥ [@] LAKHS ("0OFFER
FOR SALE") ("PUBLIC OFFER"). THE OFFER INCLUDES A RESERVATION OF UP TO [e] EQUITY SHARES OF FACE VALUE OF 10/- EACH, AT AN OFFER
PRICE OF ¥ [®] PER EQUITY SHARE FOR CASH, AGGREGATING ¥ [@] LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY THE MARKET MAKER TO
THE OFFER (THE “MARKET MAKER RESERVATION PORTION™). THE PUBLIC OFFER LESS MARKET MAKER RESERVATION PORTION I.E. NET OFFER
OF UP TO [@] EQUITY SHARES OF FACE VALUE OF *10/- EACH, AT AN OFFER PRICE OF ¥ [«] PER EQUITY SHARE FOR CASH, AGGREGATING UPTO
¥ |®] LAKHS IS HEREIN AFTER REFERRED TO AS THE "NET OFFER™. THE PUBLIC OFFER AND NET OFFER WILL CONSTITUTE [@]% AND [®@]%
RESPECTIVELY OF THE POST- OFFER PAID-UP EQUITY SHARE CAPITAL OF OUR COMPANY.

This Offer is being made through the Book Bullding Process, in ferms of Rule 18(2)(b) of the Securities Contracts (Regulation) Rules, 1957, as amended
(*SCAR") read with Regulation 229 of the SEBI ICDR Regulations and in compliance with Regulation 253 (1) and 253 (2) of the SEBI ICDR Regulations
2018 and as amended, wherein not more than 50.00% of the Net Uftfer shall be available for allocation on a proportionate basis to Uualified Institutional
Buyers (“01Bs") (the “0IB Portion™), provided that our Company and sefling shareholder in consultation with the BRLM may allocate up to 60.00% of the
(1B Portion to Anchor Investors on a discretionary basis ("Anchor Investor Portion”). 40% of the Anchor Investor Portion shall be reserved in the following
manner, (1) 33.33% shall be available for allocation to domestic Mutual Funds and (ii) B6.67% shall be available for allocation ta life insurance companies
and pension funds, subject to valid Bids being received from domestic Mutal Funds, life insurance companies, and pension funds at or above the Anchor
Investor Allocation Price. In the event of under-subscription under (i) above, the allocation may be made to domestic Mutual Funds. In the event of under-
subscription or non-allocation in e Anchor Investor Portion, the balance Equity Shares shall be added to the remaining QIB Portion (other than the Anchor
Investor Portion) (“MNet QIB Portion™). Further, 5.00% of the Net QIB Portion shall be available for allocation on a proportionate basis to Mutual Funds only, and
the remainder of the MNet QI8 Portion shall ba available for allocation on a proportionate basis to afl QIB Bidders, other than Anchor Investors, including Mutual
Funds, subject to valid Bids being received at or above the Offer Price. However, if the aggregate demand from Mutual Funds is less than 5.00% of the Net QIB
Portion, the balance Equity Shares available for allocation in the Mutual Fund Portion will be added to the remaining Net QIB Portion for proportionate allocation
1o QiBs. Further, the SEBI ICOR Regulations, 2018 and amendments thereto states that not less than 35% of the Net Offer shall be available for allocation to
Individual Investors who applies tor minimum application size. Not less than 15% of the Met Offer shall be available for allocation to Non-Institutional Investors
of which one-third of the Non-Institutional Portion wall be available for allocation to Bidders with an application size of more than two |ots and up to such lots
as equivalent to not more than $10.00 Lakhs and two-thirds of the Non-Institutional Portion will be avallable for allocation to Bidders with an application size
of more than 210,00 Lakhs and under-subscription in either of these two sub-categories of Non-Institutional Portion may be allocated to Bidders in the other
sub-category of Non-Institutional Portion. Subject to the availability of shares in non-institutional investors' category, the allotment to each Non-Institutional
Investors shall not be fess than the minimum application size in Non-Institutional Category and the remaining available Equity Shares, if any, shall be allocated
on a proportionate basis in accordance with the conditions specified in this regard in Schedule X1l of the SEBI (ICDR) Regulations, 2018 and as amended. All
Potential Bldders, other than Anchor Investors, are required 1o participate in the Offer by mandatorily utilising the Application Supported by Blocked Amaount
(“ASBA") process by providing details of their respective ASBA Account (as defined hereinafter) in which the corresponding Bid Amounts will be blocked by
the Seif-Certified Syndicate Banks ("SC5B5")-or under the UPI Mechanism, as the case may be, o the extent of respective Bid Amounts. Anchar Investors
are not permitted to participate in the (ffer through the ASBA process. For details, please refer to the chapter titled “Offer Procedure™ on page 403 of the
Oraft Red Herring Prospecius.

This public announcement is made in compliance with Regulation 247(2) of SEBI (ICOR) Regulations, 2018, the DRHP filad with the SME Platform of BSE
Limited (BSE SME) shall be made available to the public for comments, if any, for a period of at least 21 days, from the date of such filing by hasting it along
with draft abridged prospectus on the website of the BSE at www.bseindia.com, and the website of the Company at hitps://wiscon.in/ , and at the website of
BRLM &.e Smart Horlzon Capital Advisors Private Limited at www.sheapl.com. Our Company hereby invites the members of the pubhic to give their comments
to Stock Exchange, to Company Secretary and Compliance Officer of our Company and /or the BRLM at their respective addresses mentioned belaw, All
comments must ba receved by BSE SME and/or our Company and/‘or BELM in relation to the offer on or before 5 p.m. on the 21st day from the aforesaid
date of fiing the DRHP with BSE SME,

Investments in equity and equity-related securibes involve a degree of risk and Bidders should not invest any funds in the offer unless they can atford to
take the nsk of losing their investment. Bidders are advisad to read the nisk factors carefully before taking an investment decision in the Offer. For taking an
investment decision, Bidders must rely on their own examination of our Company and the Offer. including the risks involved. The Equity Shares in the Offer
have not been recommended or approved by the Securities and Exchange Board of India {*5EBI"), nor does SEBI guarantee the accuracy or adequacy of the
contents of the Draft Red Herring Prospectus. Specific attention of the investors is invited to “Risk Factors™ on page 23 of the Draft Red Herring Prospactus.

Any decision to invest in the Eguity Shares described In the Draft Hed Herring Prospectus may only be made after the Red Herring Prospectus has been filed
with the RoC and must be made solely on the basis of such Red Herring Prospectus as there may be material changes in the Red Herring Prospectus from
the Draft Red Herring Prospecius.

The Equity Shares, when offered, through the Red Herring Prospectus, are proposed to be listed on SME Platform of BSE Limited

For details of the main objects of the Company as contained in its Memorandum of Association, see “History and Cerfain Corporate Matlers” on page 217 of
the Draft Red Herring Prospectus. The liability of the members of the Company is limited. For details of the share capital and capital structure of the Company
and the names of the signatories to the Memorandum of Association and the number of shares subscribed by them see "Capital Structure™ on page 90 of
the Draft Red Herring Prospecius.

BOOK RUMNING LEAD MANAGER TO THE OFFER '

SMART H<:RIZON

CAPITAL ADVISORS PWVT. LT

SMART HORIZON CAPITAL ADVISORS PRIVATE LIMITED
B/908, Western Edge Il, Kanakia Space,

Behind Metro Mall, off Western Exprass Highway,
Magathane, Borvall East, Mumbai — 4000686,
Maharashtra, India

Tel No: 022-28706822

Email: directori@@shcapl.com

Investors Grievance e-mail; investon@shcapl.com
Website: www.shcapl.com

Contact Persan: Mr, Parth Shah

SEBI Reqgistration Number: INMOOD013183

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the Draft Red Hermring Prospectus.

For WISCON INDUSTRIES LIMITED

On behall of the Board of Directors

Sd/-

Mr. Sidhant Dalmia

Place: Delhi Chairman & Managing Director
Date: July 24, 2026 DIN: 08415545

WISCON INDUSTRIES LIMITED is proposing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market
conditions and other considerations, 1o undertake an initial public offer of its Equity Shares and has filed the DRHP dated July 23, 2026 with BSE SME,
The DRHP is available on the website of B5E at www.bseindia.com and on the website of the BRLM, i.e., Smart Horizon Capital Advisors Private Limited
at www.shcapl.com and the webste of our Gompany at hitps://wiscon.in/. Potential investors should note that investment in equity shares involves a high
degree of risk and for details relating to such risk, see the seciion ttled "Risk Factors™ baginning on page 23 of the Draft Hed Hernng Prospectus. Potential
investors should not rely on the Draft Red Herring Prospectus filed with BSE SME for making any investment decision

The Equity Shares offered in the Issue have not been and will not be registered under the U.S. Securities Act of 1933 {the “U.S8. Securities Act™) or any state
securities laws in the United States, and unless so registered, and may not be offered or sold within the United Siates, except pursuant to an exemption from,
or in a transaction not subject to, the registration requirements of the U.S. Securities Act and applicable U.5. state securities laws. Accordingly, the Equity
shares are being offered and sold only outside the United States in offshore transactions in reliance on Regulation S and the applicable laws of the jurisdictions
where those offers and sales are made, There will be no public offering of the Equity Shares in the United States. AdBaaz

REGISTAR TO THE OFFER | COMPANY SECRETARY AND COMPLIANCE OFFICER

MS. SURBHI ARORA
; Company Secretary and Compliance Cilicer
C-64. DDA Shed, Okhda Ind Area PH 1, South Delhi,
New Delhi, Deihi 110020, India
Tel. No.: +91 9315848377
Email; investor relationsm@wiscon.in
Websile: hitps:/‘wiscon.in/
Investors can contact our Company Secretary and
Compliance Officer, Book Running Lead Managers or
Registrar to the Offer, in case of any pre offer or post
offer related problems, sech as non- receipt of latter
of allatment, non- credit of alotted Equity shares in the
respactivé benaficiary account, non-receipt of rafund
orders and non-receipl of funds by electronic mode atc.

Mamshitta

MAASHITLA SECURITIES PRIVATE LIMITED

451, Krishna Apra Business Sguare, Netajl
Subxhash Place, Pitampura, New Delhi-110034
Tel: 011-47581432

Email: investoripod@maashitla.com

Website: www.maashitla.com

Investor grievance e-mail:

imvestor ipodemaashitia.com

Contact person; Mr. Mukul Agrawal

SEBI registration no.: INRODOOD4370

Placa : Tamil Madu Omkara Assels Reconstruction Pyt Lid.

epaper.financialexpress.com
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BOOK RELEASE FUNCTION

BEYOND THE IVY LEAGUE

TRAITS, SKILLS AND WISDOM THAT MAKE GREAT LEADERS

Prof. V. Kamakoti

t, Indian lostitute of Technology, Madray
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QuwF wrHmLd

OLD GIVEN NAME : ISMA
YASEERA, speng Guwr : SHAHUL
HAMEED BADHUSHA ABTHAGEER,
Opss Csd : 12.11.2018, wsaeufl:
No.1, Veeramamunivar Street,
Arigar  Anna Nagar, Muthamil
Nagar, Pammal, Chennai — 600075,
aistin  (aeuflufled euSs@n  BHres
Qefl NEW GIVEN NAME : ISMA
YASEERA, SUR NAME : SHAHUL
1681 D{em1p&aLILIH\EH Gmeir.
OLD GIVEN NAME : ISMA YASEERA

Quwif wrHmLd
wrsst, SUNDHARI,  sewteur
Quuwir SENTHILKUMARAN,
s Csd) : 01.04.1982, Onis
eari : Tirumayam, Pudukottai,
waeufl: No.80, Kumaran Street,
K K Thazhai Madhavaram Milk
Colony, Chennai - 600051,
estim  (paeufllled  eudlsGn
wrest @efl  SUNDARI  etsvimy
Sim1p&aLILHEHCnebt.
SUNDHARI

QuwF wrHmLDd
OLD SUR NAME : MOHAMED IQBAL,
OLD GIVEN NAME : MOHAMMED
IBRAHIM |, sheng @Quwi :  IQBAL,
Omis Gsd : 20.02.1992, Gpies eeri:
Chennai, @aeufl: No.55, 1st Floor, B
Block, MMDA Colony, Arumbakkam,
Chennai — 600106, etétrp (p&eufufed
adlegh mrer  Qefl NEW SUR
NAME : IQBAL, NEW GIVEN NAME:
MOHAMMED IBRAHIM |
sT6tTm) e & &ILIBIEH Csi.
OLD SUR NAME : MOHAMED IQBAL
OLD GIVEN NAME : MOHAMMED
IBRAHIM |

o . 0

QuwF wrHmLDd

OLD NAME : KALIYAMOORTHY
BHAVANI, SevoTeUT Quur
AMIRTHAGANESAN, pis Gsd :
12.03.1972, aeufl: Block No.Al-
602, 68/1A, India Bulls Greens,
Perumbakkam, Jalladianpet Join Road,
Jalladianpet, Chennai - 600100, estin
waafllle adlagn B @eafl NEW
SUR NAME AMIRTHAGANESAN,
NEW GIVEN NAME : BHAVANI stsinmi
EMELNRGE(H L

OLD NAME : KALIVAMOORTHY

BHAVANI

QuwiF wrHmLd
OLD NAME : NOORULLA AMEER
BASHA, sheng Quwir : AMEER
BASHA, Sipis Gsd : 21.01.1976,
wseaufl: No.101/52A, Patel Abdul
Razak Street, Tiruvannamalai—
606601, 61651 Waeufluled
audl&@h pren @eafl NEW NAME:
NOORULLAH AMEER BASHA
160 D MLP& LB Cm6ir.
OLD NAME : NOORULLA
AMEER BASHA

CHENNAI

ENROLLMENT NOTICE

After 10 days of the publication
of this notice and within THREE
months  thereafter, |, ASMA
ZEESHAN R N, D/O: K MOHAMED
ABDUL RAHIM, aged 24 vyears,
permanently residing at No.1/166,
9th STREET, 1st BLOCK, J J NAGAR,
MOGAPPAIR EAST, CHENNAI
- 600 037, intend having my
enrolment as an advocate moved
before the Bar Council of Tamil
Nadu and Puducherry Bar Council

Buildings, High Court Campus,
Chennai-104.
Those who have any valid

objections may notify the same to
the Bar Council within ten days.
ASMA ZEESHAN RN

After 10 days of the publication
of this notice and within THREE
months  thereafter, 1, SHRIRAM,
S/o. M.K.ARULSWAMY, aged 25 years,
permanently residing at : No.1, Bajanai
Koil Street, Pattravakkam, Sidco Estate,
Ambattur, Chennai — 600098, intend
having my enrolment as an Advocate
moved before the Bar Council of
Tamil Nadu and Puducherry Bar
Council buildings, High court campus,
Chennai - 600104.
Those who have any valid objections
may notify the same to the Bar Council
within ten days.

SHRIRAM

After 10 days of the publication of
this notice and within THREE months
thereafter, |, MUTHUKUMARAN C,
S/o. CITTI BABU R, aged 22 years,
permanently residing at : 191, Chetty
St, South Melmampattu, Kadampuliyur,
Cuddalore — 607103, intend having
my enrolment as an Advocate
moved before the Bar Council of
Tamil Nadu and Puducherry Bar
Council buildings, High court campus,
Chennai - 600104.

Those who have any valid objections
may notify the same to the Bar Council
within ten days.

24-7-2026

Old Surname: RAMACHANDRAN

Old Given Name: THOMAS
IYYADURAI,

Quuw wrHmHLD
Old Surname: THOMAS,
Old Given Name: PRINCE

RAMACHADRAN
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10 | dpuusms Quslliu@ssaspsnen
s Gad

Salai, F1, First Floor, Prem Apartments,
Prem Nagar Extn, VTC : Polichalur, PO :
Polichalur, District : Chengalpattu, State
: Tamil Nadu, PIN Code : 600074, intend
having my enrolment as an Advocate
moved before the Bar Council of
Tamil Nadu and Puducherry Bar Council
buildings, High court campus, Chennai —
600104.
Those who have any valid objections may
notify the same to the Bar Council within
ten days.

UMA DEVI R

Quw wrHmLd
OLD SUR NAME : RAJESH, OLD
GIVEN NAME : VIKAS JAIN, sheng
Quuwit RAJESH JAIN, QOmps
Gsd 31.07.1982, (waeufl:
No.138, 1st Floor, 6th Cross Road,
M K B Nagar, Vyasarpadi, Chennai—
600039, et (aeuflufled eudléEid
mrsst @esfl NEW SUR NAME : JAIN,
NEW GIVEN NAME : VIKAS etetim)
Sid&aILBHCnsi.
OLD SUR NAME : RAJESH
OLD GIVEN NAME : VIKAS JAIN

QuwF wrHmLDd

sterig) waest, AMBARISH, shens
Quuwri : GANESH, dpps Csd:
29.07.2013,  (pseufl:  Nemm
stegor : C—706, Teug gemb, TCP
SOOI, OTL6) 6VFn6d &FT6M6V,
OMR, Gemflmsmpeoeont, Oasienes
— 600119  eetim  (poeuflulied
audls@n eeng) waen el NEW
GIVEN NAME : AMBARISH, NEW

SUR NAME GANESH  et6ttmy
SidW&HILGHIT.

GANESH GOPAL

ShoS

QuwF wrHmLD

Old Name: Syed Habibullah
Noorani Bagum, &ewteur Quuwn:
Syed Habibullah, Wpps Csd:
10.12.1953, ADDRESS: NEW NO.
22, OLD NO.14, KALINGARAYAN
STREET, ROYAPETTAH, CHENNAI
- 600014 ersh'l,r_r) waeuflulled
cudlé @b
NEW NAME: SYED HABIBULLAH
NOORANI BEGUM
S16TM) DD P&sLILIEEHCmett.

Old Name: Syed Habibullah

Noorani Bagum

QuwF wrHmLd

OLD NAME : A LUCY, sesteur

Quuwr: CHRISTUDAS C, dpis
Gsd: 30/11/1981, ADDRESS:
A2,  MAHAVIR  SUBHIKSHA,

NO.10/588, BABU NAGAR 1ST

MAIN ROAD, MEDAVAKKAM,
CHENNAI - 600100. 6T6bTM
wsaufllled  eudlé@n B6bT

Qe NEW NAME :
JOHNCY CHRISTUDASS

sT6tTm) M p&sLILIHSHCmetr.
OLD NAME : A LUCY

QuwF wrHmLd
Old Name: MEHERUN PARVEEN,
sewsteuir Quwi: SHOUKATH, Qmbg
Gsd:  27.02.1964, ADDRESS :
101/35, DHARMARAJA  KOVIL
STREET,  OLD WASHERMENPET,
CHENNAI - 600021. 2]
waaufllled  eudls@b Best
BQerfl NEW NAME :
MEHROON PARVEEN 68T
Si&aiu@HCneb.
Old Name:
MEHERUN PARVEEN

LDTERTLIENLD 6(HeuTIl
CarlLrflui Seuiser.
Caugriy CamrLib,
SmeTHESL_(H euLL LD,
Bl srsitp)
S|ETTLILD&6HT. (1P,
LHw er6o1.18/ 1, ‘masibun’ Lsnpw
616831.23, (PS6HTENLD FMEN6V,
wyenenGlL_ srevesfl, Ganenggni,
Qestremest—600 099. — WeFNT
adlyns
au@peumil Gam L siediaeor,
Cam L fwi sjeaievsid,

Cougort  CamiL b, ewewiss B
UL L Ib. — eI TggT
Siflefiiy

GuhHug weygmriler i eufl Lmiig
Swmws. Aererbwrer ECL& 2 emLwmy
wenerell BCL& 2_enLwmy eTetTLIGUIT
SLbHS 23.04.1944 GzHwsiimy
shaChNl drmon, oflu seyeLi
Qameled 2 eiten jeurs BeveosHled
Brhsms udley [AEHTTTL TN
AQULLSID, b Sorienu
TSI SeVeInsSHe UHey
Q& 2 Sg76 eupns Ganfl
LEGTEH®  Qawigietenni.  @ges
Bg  eumsCagmd sy CsLiement
Bmulsn @bs eNembuyd setr
15 prlsens@st Caugnt CsmlLib,
Cam L fum Sie)eieshd Si60e0g)
O LG eulLmfwi

11 | eummane Siwner efsimemiugnyisaflsn 10-08-2026
MUTHUKUMARAN C Spaeds Liqued Qeuafltu@b Cod
RO O 12 | gpanedls ulguellsd op Cauememasnen 15-08-2026
switdiugpere seoLd Cad

After 10 days of the publication 13 | auprisnes Sionen eflememiugmisaflsn 25-08-2026
of this notice and within THREE B ugwe Qeusliu@n G
months thereafter, |, UMA DEVI R, 14 | goasd @Plunemen, wSUSLG CorAse b | 30-08-2026
D/o. S RETHINAKUMAR, aged 23 s Siwner elamemiusisenss Siey
years, permanently residing at : Old S Lusgrssnen Canflamassnsn soLds Csd
No.1/527, New No.5/527, Gandhi 15 | Siwnens HLsms swidiuspenan smd Csd | 29-09-2026

16 | dmuu smssImHma swiudighanst
Bleinengnaed (paeuf]
17 | sLsignt Hnicuengdlen @ni, An whmibd BOSST

cirp.madesh@gmail.com

eautiser Gan_Sosib Aol L Guies @arsd

Bneuenonsn udle AewiulL oo @flss auphisiuLeflome
eflaupriissn
@hiu/
. gileor
Biwrer B
Gl 24.07.2028 wnBssiy iy oer AGsmiss SenGai AL
B ib: Quissesr 1BBI ugley erei: IBBI/IPA-002/IP-N01259/2023-2024/1431!

waeufl: 16ug) Semd, sTeRT 80, Seugy Slrmeiv, 26ug) & Auilleir, suTEBET,
i3.8). urenerwr Quulleir Gy, UL ganeref], Quriisessi, my;gm_sn—saoow
AFA: AR/ 1226/204058 (31.12.2026 3

HIDL L0TLJar AWCRIDITh 150
CIN: U17111TZ1977PLCO00776
udle Siieuesid : LT Cri@), LT Sybwruremsmub, CFaib-636 302.
PH NO: 0427 234 5425 E-MAIL ID: thambbimodern@gmail.com
website: www.thambbimodern.com

LL

486ug| aBLIHST QUTSISs L L el

srargml aurd@Ludle $NS5s 55a160

1. g wrfer sofsweli Weev eNACL L igsh 486ug euBLIBST CLngié
gL (AGM), oflelinfed asem@enenounny eiggs Ufleissmenamen
Cuonosnsteugnans Hnemmbis b 20136) QNGBS auflaimassnen
oHnd e GAI_OuC Qe ellae  SGgILs  Qememirg  Himieuen
aleusnysgienn emwsssn Qeusflll L Gung annilsmasstlsiig 13 gysevL,
2026, dlurpsdlpemn germ Bidu Crriuy sree 11.00 weléE efigCur
snenoLiyeradil /An gy Cur srid gampast ("VC/OAVM') ppeoid menL Glumyib.
GopaemL annilsmaseisig Hneegses amLIBAT QLIS Fnl L bneg
VC/OAVM gpeuid mevL_Qumib. s&Geu, 2 mitiflenisst VC/OAVM euedl apeowries
LLECL @A unCsps Wb, &l LsHed unCspusnater elumores
aflpopsdt amLbEr Qurgis s yflelinisd @Bl iu Gerong.
Gopsem  apnilémase Qemmduuy, amLIEAr Qugs &L Gl
ofleliy  whmb  2025-2026  HHwran@éster  GLIGAT  Sybéme
Spfwanen Bineusd/QLurdl LM urCspurenfib @-Cuouller (paaufssmen
udley QEiigisTen Semass| LkIEGSMisEpHED SbHneend Beanem pacasems
el mausgiseng  eeugmen gen 2 mileniseps@ Csfeladng.
aumLIBSr Qungs s L g syflediiy wHmib euGLIBST Sifléma oydweme

SUNbULFSHD e  @HBSMOLI
vl gwrs Sroreflssiul( 2 ssrey
WpCNssLu@Ib sTeLms SiMlwab.
Criws 2 geflwnen,

Cougoit Camiib,

SlemesssL_(H euL_L LD

Sieunssde  Cpfle  oyzrmd BnieuengBer www.thambbimodern.com et GenemmugensBenid o ieren.
(PSS! epevd S 2. Bn it gl_L1b 2013 (‘gLL1d’) ifley 108-6i QUNBHESGEIGW eufleuenase
oL Gouememienw  Qzfefaseomd. opmb HESSHUCL By user (B s Cosnss Y ddas

2014-61 98 20 AwadnsAemiie, Heemeam ans@ULSe| asHssnen
gOmendluns  Goemgey QLurdlifl  siefgey  (@nSun)  eMACLL
(“Bgeteiveid”) Gomeusmen Bimiouend aupri@dng. s o0 Cafwnen 06
e, 2026 ellumpédlpmin s s1ds eugelled Evg Weiamam auigefled

LOTETITLIENID €U (Iheumil
CarlLrflwi Sjeufser.
w5Hw Qasrener GamrL b,
Qlgsirenasr-600 101.
5.5.6T680T. 3|3 /3105/2026
BeT: 11.06.2026
B snangy

. J. ps,
&/Qu. . egnetned (Gevr ),
s16v01.43, Crgnadl Qgm, iq.68.61610. BT,
ung, Q&siienes— 600050. — wenG Iy
adlrns
aubeumis Cam L sjedeieo,
Can L’ A 9ieeue0sLd,
wsHw Cgsener CamLib.
— adlioegnyT
Siflefliiy
Cupuly  weySTTTT . J. m&s,
5/Qu. Hm. ggretumed  (Ceor),
stestueuir  gewig) wmSlwrt S
&Germmym, &/Qu. . wewllprnt
(BeoL) etétTGUT  SHLbg 22.08.2011
Codwstimy  Gopuly  efleonssdled
Bnigemg udley QEuwmoed
AQULLETD, b @ouienu
STt JeanssHe udey
Qaiw 2 $576| eupms Ganfl
LEISTEH  OFuigeterti.  @seon
Bz eumsGagid oy Cauenent
Buifst Qs eSembLiTLd
s 30 BILSER&EEGET WwHSHw
Qlgsitemest Can b ENGRIL
Cam L dur NVUVESH 0
Crfled  pearnd PSS pPeOLd
SEIGETS] S Cauienemienw
Qg fNelsseomd. Saun|bul_g556d
[150]] R(HSHEOLILIL_FIONS
Smworeflsasiul B 2 S5
Optifssiiu@ib aerLems flweyib.
Crips 2 gelwnen,
aumeumis Gam L a6,
wsSw Cesener CamLib.

QuwF wrHmLDd

Old Sur Name: Mohamed
Takiuddin, Old Given Name :
Mohamed Shabudeen, speng
Quuw: Mohamed Thaquideen,
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Address: No.46/8, Ground Floor,
Madurasamy  Madam  Street,
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wasaufllle adsen Brer Qe
New Sur Name : MOHAMED
THAQUIDEEN, New Given Name:
MOHAMED SHAHABUDDIN T
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Old Sur Name: Mohamed
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After 10 days of the publication
of this notice and within THREE
months thereafter, I, R VISHNU,
S/0: RAIA, aged 24 vyears,
permanently residing at NO.
88 BAJANAI KOVIL  STREET,
PATTRAVAKKAM, AMBATTUR
ESTATE, CHENNAI - 600098,
intend having my enrolment as
an advocate moved before the
Bar Council of Tamil Nadu and
Puducherry Bar Council Buildings,
High Court Campus, Chennai-104.
Those who have any valid
objections may notify the same to
the Bar Council within ten days.

R VISHNU

ENROLLMENT NOTICE

IN THE COURT OF
XXth ASST. CITY CIVIL COURT
AT CHENNAI
0.S.No. 2235 Of 2026
State Bank of India,
...Plaintiff
Vs
M/s.Ashok Turning Works
...Defendant
To,
M/s.Ashok Turning Works
Represented by its Proprietor
Mr.Ashok B,
S/o.Mr.Balaji,
No.175/93, T.H.Road,
Triplicane,
Chennai -
Sir,
The Plaintiff filed the above suit in
0.5.N0.2235 of 2026 before the
Hon'ble XX™ Asst. City Civil Court
at Chennai for the recovery of
money. The Hon'ble Court ordered
notice through Paper Publication
on 13.07.2026 for appearance of
the Defendant. Then the matter was
posted on 28.07.2026. Hence kindly
appear on 28.07.2026 before this
Hon'ble Court at 10.30 am., failing
which the matter will be decided on
merits in your absence.

600 005.
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Counsel for Plaintiff
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